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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, NEW DELHI
Oviginal Avplication No. 1002/2024
In the matter of:

Rafikur Rehman S/o Shafekus Rehman .... Appellant
Versus

Govt. of NCT of Delhi : ......Respondent

ACTION TAKEN REPOR | ON SEHALF OF DELHI POLLUTON
CONTROL COMMITTEE WITH RESPECT TO THE ORDER
DATED 25.10.2024.

[, M.S. Rawat, Sr. Environmentai Engineer, Delhi Pollution Control
Cormmirttee, 3th Floor, Block-B, I'T Park, Shastri Park, Delki- 110053, do

hiereby solemnly affirm and state as under:

L. That, I am working as Sr. Faviroomental Engineer, Delhi Pollution

.( omrul Committee and am conversant with the facts of the present case

,({ 2 s {“het /his Hon’ble Tribuna! taken up e martter on 25.10.2024 cn the

B 7

. _ - _ .
"M;:#mus of the complaint registered bv epphcant The grievance of the

applicant herein is about one Nasir Ahmad was rumn: 1iing a factory by




>

using heavy machines in the. residential area at AC-Z?, Gali No. 7, jvoii
Colony, Shahdara, Delhj - 110032, Hon’ble National Green Tribuna!
pleased to-direct DPCC to ¢l v consider the grievance raised in the letter
petition and take appropriaie remedial action by following principles of
natural justice as expeditiously as possible preferably within a period of

three months.

& fl"hat, i_n omphance with ome‘ cated ')a 1 2024, joint inspection of the
site. was carried out on 09.17, 702% by umuals of DPCC and PI( D.

During the inspection it was Qbserved_ that:

i The address mentiowﬁ m the order i.e AC-27, Gali No-7, Jvoti
Cofany,_ hahda , Pelhi-116032 doesn’t exist in Gali No-7 of
Jyoii Colony.

it.  Local enquiry also revealed that there is no such address AC-27 in
Gali No-7 however there is A-27 and C-27 two separate addresses
exist in jyoti Colony area as per local enquiry.

ili.  Both the premises at A-27 & C-27 were inspected by the Joint

Team.

5. ’{r’giaress Observations *“ﬁml——m‘—_“‘w

No. : .

1 i A-27, ‘"“jgf‘&i' ’I_"hTsﬁE ;.'Resmentlal House. No Industrial 'Activity\ﬂ
'Colony. was being observed. Copy of Electricity bill was |

Shahdara taken.

“g;wﬁc,-g.?, Jyoti | This is a Residential House. No Industrial / Actmty
. C@I{my, was being observed. Copy of Electricity bill was
J Shahdara \ taken. =




@,

“Greo-tagged photos are ﬂncl osed hefewith as ANNEXURE-1 (Colly).

A

That in view of the mspection findings, no actien is warranted. 1t is
therefnre tequested to this Hon'dle Tribunal that the present acton taken

report may kindly be taken on recoia

¥E RIFI_Q ATION

[, the above-namec deponent, dec}az‘f:: the contents of the present afiidavit are
rue anf“‘ COITELH Lo r‘n best ')1 my knowledge based upon the docuinents and
vecords available in the office and no +hing materiai has been concealed

therefrom.

0 DFEC 7074

Verified at New Delhi on this ___ day of December, 20624,

NOTARY »4BL

ya e {'{;g i GOVT GF MCT OF
l‘.] \, \l!

lo. 010106 /£

9 0 DEC 202
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New Delhi,Delhi, India &
Gali Number 5, Shahdara, New Delhi, 110032,
_ Delhi, India '
. Lat 28.687481, Long 77.290845
12/09/2024 12:12 PM GMT+05:30
Note : Captured by GPS Map Camera
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 Gali Numb

' Delhi, India
' Lat 28.687482, g 77.290941

- 12/09/2024 12:12 PM GMT+05:30
: - =
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New Delhi,Delhi,Indi
Gali Number 2, Shahd

Delhi, inc

Lat 28.687489, Long 77.290917
12/09/2024 12:13 PM GMT+05:30
Note : Capture
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. i BIPS Mup Cam

i New Delhi,Delhi,india
Gali Number 2, Shahdara, New Delhi, 110032,
Delhi, India
Lat 28.687491, Long 77.290916
12/09/2024 12:13 PM GMT+05:30

ote : Captured by GPS Map Camera
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New Delhi,Delhi,India

Gali Number 1, Shahdara, New Delhi, 110032,
Delhi, India

Lat 28.687211, Long 77.290898

12/09/2024 12:20 PM GMT+05:30

Note : Captured by GPS Map Camera
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New Delhi,Delhi,India

Gali Numbem Shahdafa New Delhi, 110032,
Delhi, India . Y

Lat 28.687217, Long 77.290941

12109/2024 12:20 PM GMT+05:30




ECS 5nd EBILL Customer

Name : Mr. SIBTAN SADI)
Billing Address :

DELHI 110093

Mobile / Tel No,

Emal 1

Pstviet s Divieon
 Walking Soquence
Bl Monas
Bill Dage

Mr. SARDAR HUSSAIN oL .
NO-1450/33-NEW NO C-27 GALI NO.2 o1 {;ﬁm

- Date of Print Out: 29.11.2024

Bill of Supply for Electricity

N OTAABCCRSGON I Z0

Contract Demand _
i 244 (kwy

:Wﬁ{}i’}%ﬁ%ﬁ i

BS

ES Yamuna Power Lig.

6154{}??29

CA No. d
Energisation Dare 05072
Meter Type HPsK
Supply Type T
il Mo, HOHT 60T
Bill Basiz “Actual

00, Mo N msmssg .
COTY Togged Mo L
Strost Light Togped Mo
WEF Tagged No.
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